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CENTRAL AOMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Compiex(BDA) 
md iranegar 
Bangalore - 560 038 

Dated, 8 FEB ip 

APPLICATION NO, 	219/87(F) 

Applicant 	 Respondenta 

Shri R. Gopaiakrishna 	 V/s The Secy, R/o Defence & 39 ors 

To 

Shri R. Gopalakriehna 
No. 897, 2nd Main 
4th Block, Rajajinagar 
Bangalore - 560 010 

ShrS. A.C. Rajasekhar 
Advocate 
No. 82/8, 1st Cross, 12th Rain Road 
Banashankari 1st Stage, II Block 
Bangalore - 560 050 

The Secretary, 
Ministry of Defence 
South Block 
New Delhi - 110 011 

4, The Director General of Inspection 
Department of Defence Production 
Ministry of Defence 
DH1 P.O. 
New Delhi - 110.011 

The Controller of Insection Electronics 
ControUerate of Inspection Electronics 
(CIL), Ministry of Defence 
X Nagar P.O. 
Bangalore - 560 006 

Shri T. Kuppuiwamy 
Chargeman Grade II 
Controllerate of Inspection Radar(CIR) 
Ministry of 08f.nce 
Bangalore - 560 006 

C- 

Shri S. 3agadiah 

Shri M.P. Renticamurthy 

Shri B.M. Hiriyanna 

(51 Nos. 7 to 9 - 

Chargemen Grade II 
Controlierate of Inspection 
(Power Systems) (CIP) 
Ministry of Defence 
Bangalore - 560 006) 

Shri K.R. Gururaja 
Chargeman Grade II 
Controllerate of Inspection 
Electronics (cIL) 
Bangalore - 560 006 

11. Shri P.M. )ohn 

Shri S.K. Mudgil 

(Si Nos 11 & 12 - 

Chargemen Grade II 
Inspectorate of Electronics 
Ministry of Defence 
Jabalpur (Fi.P.) ) 

Set Jyothi Chadrashekaran 
Chargeman Grade II 
Controilerate of Inspection 
Electronics (Cli,) 
Ministry of Defence 
Bangalore - 560 006 

.. . .2 
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Shri 3,3. Sugirtharaj 

Shri S.S. Roshiduddin 

(Si Nos. 14 & 15 - 

Ctargeman Grade II 
Inspectorate of Electronics 
Ministry of Defence 
Bangalore - 560 006 ) 

Shri H. Dayesagara Rao 
Chargeman Grade II 
Controllerate of Inspection 
Electronics, Ministry of Defence 
Bangalore - 560 006 

Shri C.V. Nagaraja Rao 
CIargeman Grade II 
InspectOrate of Electronics 
Ministry of Defence 
Bangalore - 560 006 

18, 	Shri P.A. Belliyappa 

Shri K. Ramesh 

(Si Nos. 18 & 19 - 

Chargemen Grade II 
Controlierate of Inspection 
Electronics (cIL) 
Ministry of Defence 
Bangalore - 560 006 ) 

Shri K" K. Nedappa 
Chargeman Grade II 
Controllerate of Inspection 
Power Systems (CIP) 
Ministry of Defence 
Bangalore - 560 006 

Shri Babul Chandradas 
Chargeman Grade II 
Inpectorate of Electronics 
Ministry of Defence 
Calcutta (hi. B.) 

22, 	Shri Balbir Singh Aoulakh 
Chargeman Grade II 
Inpectorate of Electronics 
Ministry of Defence 
BoMbay 

23., 	Shri Sardar Singh 
Chrgeman Grade II 
Inpectorate of Electronics 
Ministry of Defence 
Nes Delhi 

24. Shri Noor AhnE 
Chargeman Grac II 
Control].erata f Inspection 
Power Systems CIP) 
Ministry of DE ance 
Bangalore - 5 006 

25, Shri 0. Pann 

Shri Y.R. Heyqreava Rao 

Sat K. Rathanamma 

Shri Y.N. Sreramaiah 

($1 Nos. 25 to 28 

Chargemen Grade II 
Controflerete of Inspection 
Electronics (GIL) 
Ministry of Dfance 
Bangalore— 560 006 ) 

Shri P.M. Sur 
Chargeman Grade II 
Inspéctorate of Electronics 
Ministry of thfence 
New Delhi 

30. Shri V.K.S. Mudaliar 

Shri G.P. Shanmugam 

(Si Nos 30 & 31 - 

Supervisors 
Controi.lerate of Inspection Radar(CIR) 
Ministry of Defencb 
Bangalore - 560 006 ) 

32.. Shri K.R. Rajagopal 
Supervisor 
Controllerate of Inspection 
Power Systems (CIP) 
Ministry of Defence 
Bangalore - 560 006 

33. 	Shri 0.A. Muthapps 
Supervisor 
Inapectorata of Electronics 
Ministry of Defence 
Bangalore - 560 006 

S.. .3 
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Shri G.R. Ramekar 
Supervisor 
Inspectbrate of Electronics 
Ministry of Defence 
Jabalpur (M.P.) 

Shri R. Balakrjehna 

Shri Akhileah Kuar 

(Si Nos. 35 & 36 - 

Supervisors 
Controllerate of Inspection 
Systems (cIs) 
Ministry of Defence 
Secunderabad(A. p.)) 

38. Shri Ibrahim Shariaf 

Shri H.S. Mruthyun.jaye 

Shri Altaf Khan 

Shri T. Prabhakar 

Shri R. Nagarathnem 

(Si NoB. 38 to 42 - 

Supervisors 
Controllerate of Inspection 
Electronics (CIL) 
Ministry of Defence 
Bangalor. - 560 006) 

37. Shri N.K. Sen Gupta 	 43, Shri M.S. Padmarajaish 
Supervisor 	 Central Govt. Stng Counsel 
Controllerats of Inspection 	 High Court Building 
Systems (C IS) 	 Bangalore - 560 001 
Ministry of Defence 
Secunderabed (A.P.) 

Subject :' SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find encio8ed herewith the copy of ORDER passed by this Tribunal 

in the above said application on 19-1-88. 

PUTY REGISTRAR 	'—..-E- 
(JUDICIAL) 	 NI 

End s As above 

RECEIVED' 

. ..... .. Diary \ 
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CENTRAL AONINISTRATIVE TRIBUNAL, BANGALORE BENCH 
BANGA LORE 

DATED THIS THE NINETEENTH DAY OF JANUARY 1988 

Present $ Hon'ble 3ustice Shri K.S. Puttaswamy .. Vice-Chairman 

Hon'ble Shri L.H.A. Rego 	 .. member (a) 

APPLICATION NO 219/87(1) 

R. Gopalakrishna, 
Supervisor Tech, 
serving in Controllerate of 
Inspection Electronics (CIL), 
Ministry of Defence, 
Government of India, 
3C Nager P0, Bangalore-560 006. 	 ,. Applicant 

(Shri A.C, Rejasekhar • Advocate) 

V. 

1. Union of India represented by 
the Secretary to the Ministry of Defence, 
New Delhi - 110 011 

2, Director General of Inspection, 
Department of Defence Production, 
Ministry of Defence, Govt. of India, 
DHQ P0 New Delhi - 110 011. 

3 • The Controller of Inspection Electronics, 
Controllerate of Inspection Electronics (CIL), 
Ministry of Defence, Govt. of India, 
)C Nagar P0 9  Bangalore-560 006. 

4. T. Kuppuswamy 

5, S. )agadiah 

MP. Renukamurthy 

k,R. Gururaja 

B e  B.M. Hiriyarrna 
• ,••• 	 All Chergeman II, 

Controllerate of Inspection 
Power Systems (CIP), 

/ 	 Ministry of Defence, Bangalore-560006. 

:Ia. P.N.1ohn, c/ti II, 
) 1/ Inspectorate of Electronics, 

-' 
 

Ministry of Defence, 3abalpur. 

lO.S.K.Mudgil, c/ti Its 
Inapectorateof Electronics, 
Ministry of Defence, 3abalpur. 	 ..• Respondents 
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11. Smt.yothi Chandrashekaran, C/ti II 
CII, Ministry of Defence, 
Rangalore-6, 

 Sugixtharaj, C/fl II 
Inapectorate of Electronics, 
Min of Defence, Bangalore 

 S.S. Roahidduddin, C/fl II, 
Inapectorate of Electronics, 
Min of Defence, Bangalore-6, 

14e H. Oayasagara Rao, C/fl II 	) 

 C.V. Nagaraja Rao, C/fl II 	) 

 P.A. Bellieyappa, c/fl It 	) 

 K. Rame8h, C/N II 	 ) 

K.K. fleddappa, C/fl II 
Controllarate of Inspection 
Power Systems (CIP), 
Min of Defence, Bangalore-6. 

Babu]. Chandradas, c/fl II, 
Inapectorate of Electronics, 
Ministry of Defence, Calcutta. 

Balbir Singh Acalakh, c/ti II 
Inepectorate of Electronics, 
Ministry of Defence, Bombay. 

21, Sardar Singh, c/ti ii, 
Inspec'orate of Electronics, 
Ministry of Defence, New Delhi. 

CIL 
Ministry of Defence 
Banoa1ore4560 006. 

22, Noor Ahmed, C/fl II 
CIP, Ministry of Defence, 
Bangalore-560 006. 

0. Pennindra, c/ti ii 

Y.N. Hayagreeva Rao, C/fl II ) 

Smt, K. Rathanamma, C/fl II ) 

Y.N. Sreeranaiah, c/ti ii 

P.M. Sur, c/ti II 
Inspectorateof Electronics, 
Ministry of Defence, New Delhi 

V.K.S. tiudaliar, Supervisor, 
Controllerate of Inspection 
Radar (CIR), Ministry of Defence, 
Bangalore-560 006, 

CII 
Ministry of Defence 
Bangalore-4560 006. 

Respondents 



G.P. Shanmugam, Supervisor, 
Controllerate of Inspection, 
Radar (CIA) Ministry of Defence, 
Bangaloxe-560 006. 

I(.R. Rajagopal, Supervisor, 
Controllerate of Inspection 
Power Systems (ciP), 
Min of Defence, Bangalore. 

D.A. Iluthappa, Supervisor, 
Inspectorate of Electronics, 
Ministry of Defence, Jebalpur. 

G.R. Ramekar, Supervisor, 
Iflapectorate of Electronics, 
Min of Defence, Jabalpur. 

A. Balakrishna, Supervisor, 4 Controllerate of 
4 Inspection Systems 

Akhilesh Kumar, Supervisor, 4 CIS Min of Defence, 
N.R.San Gupta, Supervisor, 4 Secunderabad 

Ibrahim Sharief, Supervisor, 
Controllerate of Inspection 
Electronics (CII), 
Min of Defence, Bangalore-69  

H.S. Mruthyanjaya, Supervisor 
Controllerate of Inspection 
Power Systems ciP), 
Pun of Defence, Banga].ore-6. 

Altaf Khan, Supervisor, 	4 Controllerate of 
4 Inspection (lectro- 

T. Prabhakar, Supervisor, 4 nice CIL) 
4 Min of Def'enca, 

40, R. Nagaratnam, Supervisor 4 Bangalore-6 

(Shri M.S. Padmarajaiah . Advocate) 

Respondents 

This application Came up before this Tribunal for hearing 

today. Hon'bb Vice—Chairman made the followings 

0 R DC A 

This is an application made by the applicant under Section 19 

of the Administrative Tribunals Act, 1985 (the Act). 

On 30.9.19689  the applicant joined service as View Grade D 

redesignated as Junior Examiner from 1.1.1973. On 25.10.1971 

and 15.3.1975 the applicant was promoted as Examiner Grade II 

and Grade I respectively. 

On 26.11.1975 the applicant was promoted as Technical 
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'I 

Supervisor Grade III (TSG III) under the Recruitmant to Class 

III Non—gazetted (Tacinical, Scientific and other Non-Ministerial) 

posts in the Department of Defence Producetion (the Rules). On 

different dateathat are not material to notice but decidedly after 

the applicant was promoted as TSG III, Respondei1its No. 4 to 40 

were appointed as TSG III as direct recruits. the applicant 

claims that all of them were juniors to him and, therefore, they 

should have all been assigned lower ranks in the Seniority Lists 

in the cadre for the years 1983 and 1984. On this basis the 

applicant has challenged the said Seniority lists. 

4. In justification of the rankings assigned to the applicant 

and Respondents 4 to 40 and others, Respondents 1 to 3 have filed 

their reply. Respondents 4 to 409  who have been duly served have 

rrmained absent and are unrepresented. 	I  

5, 	Shri A.C. Rajasekhar, learned counsel for the applicant 

contend8 that the ranks assigned to the applicant and respondents 

4 to 40 in the seniority lists of 1983 and 1984L were in violation 

of the orders issued thereto by Govarrmrnnt in prticular those 

marked as Annexures C. 0 and H and the same calls for interference 

and issue of appropriate reliefs to the applicant. 

6. 	Shri M.S. Padmarajaiah, learnád Senior Standing Counsel 

appearing for Respondents 1 to 3 refuting the contentions of 

Shri Rajaeakhar, contends that the ranks assigned in the seniority 

lists of 1983 and 1984 are based on the seniority list prepared in 

1977 as on 30.6.1977 which was in conformity wih the law and soc. 

long as that list hold the field, the rankings I  assigned in the 

seniority lists of 1983 and 1984 cannot be interfered by this 

Tribunal .on•the bar of jurisdiction and limitation provided in 

Section 21 of the Act as held by this Tribunal in V.K. MEHRA V. 

SECRCTARY, MINISTRY OF INFORMATION AND BROADCASTING AIR 1986 CAT 203 

and DR. (sir) KSHAMA KAPUR V. UNION OF INDIA (1987) 4 ATC 329. 
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their own costs. 
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7. 	We have carefulty perused the seniority list prepared in 

44 	 the years 1977 as on 30.5.1977 and the further seniority lists 

for the subsequent years of 1980, 1982 9  1983 and 1984. We find 

that the seniority lists prepared in the year 1980 and onwards and 

in particular for the years 1983 and 1984 are really founded on 

the seniority list prepared in 1977 as on 30.6.1977. 

Be 	The applicant has not challenged the seniority list prepared 

in 1977 as on 30.6.1977 or the subsequent seniority lists prepared 

in 1980 and 1982. The rankings assigned to the applicant and 

Reepondents 4 to 40 and others are ba8ed on the earlier seniority 

lists in particular the one prepared as on 30.5.1977. 

In Mehra's case and Dr. (Sent) Kehama Kapur's case this 

Tribunal had ruled the matters concluded prior to 1.11.1982 0  

cannot be adjudicated by this Tribunal. We are of the view that - 

on the ratio of these rulings the claims of the applicant which 

really arose prior to 1.11.1982 cannot be examined by this Tribunal. 

Both on ground8 of bar of jurisdiction and limitation, this 

application is liable to be dismissed without examining the merits. 

In the light of our above discussion we hold that this application 

is liable tá be dismissed. We, therefore, diBmiss this application. 

But in the circumstances of the case, we direct the parties to bear 

L 
BALU 

- 


